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BEFORE THE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA

Original Application No. 161/2023/EZ

“Boy buried alive while illegally mining coal”
News item published in Newspaper “The

Times of India” Dated October 18, 2023,

SLNO ... 4 ‘1..201, 2.

Kolkata,
Versus
The State of West Bengal and others.

...Respondents

POLICE STATION, ASANSOL-DURGAPUR POLICE COMMISSIONERATE,
WEST BENGAL, 1.LE. RESPONDENT NO. 3 IN COMPLIANCE OF ORDER
DATED 18t OCTOBER, 2023

I, Rajsekhar Mukhopadhyay, son of Lt. Harisadhan Mukhopadhyay, aged
about 43 years, by faith — Hindu, by occupation — service, residing at Vill+PO
Paigara, PS- Khoyrasole, Dist- Birbhum, do hereby solemnly affirm and say

as follows:

1. [ am the Sub Inspector of Jamuria Police Station, Asansol Durgapur
Police Station and as such a principal officer thereof. I am and have made
myself well acquainted with the facts and circumstances of the instant case
and I am duly authorized by the Commissioner of Police, Asansol-Durgapur

Police Commissionerate, West Bengal to make and affirm the instant
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affidavit and file a report in compliance with the orders passed by this

Hon’ble Tribunal.

2. The instant affidavit is being filed apropos the directions contained in
the order 18.10.2023 whereby this Hon’ble Tribunal has been pleased to
direct the respondent no.3 to file affidavit stating clearly what action has
beentaken in connection with “that a 14 year old boy, Sudip Tudu, while
collecting coal from open cast mine in West Burdwan entered the Eastern Coal
Field Limited’s Nigh Sibdanga open cast mine at Sripur Satgram area of
Jamuria along with others to collect coal illegally. At around 9.45 am, he

slipped off a stone and got buried under several layers of coal resulting in his

death”.

3. I say that On 18.10.2023 Shri Siddarth Haridas Wele, Manager,
Sripur Seam Incline, Open Cast Project, Eastern Coal Field Limited lodged a
written complaint to the effect that on 17.10.2023 at about 09:00 hrs, some
unknown villagers of the surrounding area of Sripur Seam Incline, Open
Cast Project gathered in the South-East corner of the mine, where Over
Barden particles had been dumped and they had trespassed into the area
illegally and forcefully to collect coal from dumping particles. It was further
stated that at about 10:00 hrs. stone chunk slided from the upper area,
resulting grievous injury to one minor boy who succumbed to the injury at

Asansol District Hospital.
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4. I say that based on the aforesaid complaint Jamuria PS Case No.

472/2023 dated 18.10.2023 under sections 447/379/511/304A IPC was

registered and investigation was entrusted to SI Avijit Singha Roy attached

to Sripur IC under Jamuiria PS.

5.  That during investigation SI Avijit Singha Roy visited the Place of

Occurrence, prepared rough sketch map with index, examined available

witnesses and recorded their statements under section 161 of Cr.P.C.

6.  That Inquest over the dead body of the deceased boy was performed

by ASI Manojit Paul attached to Asansol (South) PP under Asansol(South) PS
in Asansol(South) PS UD Case No. 549 of 2023 dated 17.10.2023 and
thereafter post mortem examination of the victim by was done at Asansol
District Hospital, where the Autopsy Surgeon opined "Death was due to the

effect of injuries sustained as described above. Antemortem in nature”.

7. That the investigation of the case is going on and on its completion

report in final form will be forwarded to the Jurisdictional Magistrate.

8. That Investigation has so far revealed that on the fateful day the

victim boy along with others had gone to the spot being OB of 551 OCP
where soil had been kept dumped. While the victim boy was digging the soil
dump with expectation of having small pieces of coal which might have been
dumped with soil, one big chunk of stone slided over the victim boy and the

victim boy sustained injury and subsequently he succumbed to such injury.
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9. I further submit that I have perused the news articles mentioned in
the order sheet dated 18.10.2023 but I emphatically deny the allegation
made therein to the effect that there is any illegal collection of coal from the
mine. It is also submitted that the area falls under the jurisdiction of ECL
and CISF personnel are deployed to have round the clock surveillance. In

the event any pilferage of coal or illegal mining is reported or otherwise come

to the knowledge of the police, prompt action is taken.

The copies of the written complaint, formal FIR, Post Mortem report

are annexed herewith and marked as Annexure P collectively

10. The statements made in paragraphs 1 to 9 are true to my knowledge

based on information derived from records and the rest are my respectful

fagrethe selas, b

submissions before this Hon’ble Tribunal.

M 21-11.23

Prepared in my office and identified by me Deponent is known to me

M Fe o

Advocate

vA DAS GUPTA I\
Nivorats Cum NOGHY q 3 MO I
REGN NO.009/2830 !

oM. M. Court C
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Verification

I, Rajsekhar Mukhopadhyay, son of Lt. Harisadhan Mukhopadhyay, Officer
in Charge of Jamuria Police Station do hereby solemnly affirm and verify
that the contents of the statements made in the above paragraphs of the
affidavit are true and correct to the best of my knowledge and belief. No part

of the same is false and nothing material has been concealed therefrom.

23%
Verified at Kolkata, on this thc‘ day of November, 2023.

Ohargs®
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NIRMALYA DAS GUPTA \J&
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G M.M. Cous v lcutta




oy o Anneni — P
FIRST INFORMATION REPORT e 6772

.............. mmll? 230"/&// J

........ C seevom 44 T )83 E1/304 ). sechom. ...

(%) Occurrence of Offence Dny-TI‘A. :
() Information received Dave... /770

1T W T .. at the Police Station.

4. Typeolinformation: WrienOml - &) v7 Fbw , @ﬁ;f{{/'ﬂ[“’ Srem. ‘/ﬁPﬂ(

s, Mmmm( n) Direction and Distance from P S

mag- i .PM OfrP é’/\.« zﬂn A S Al

..............................

(<) Incase outside limit of this Police Station, then the name of PS....
Dlsrict. ¥

6. CMnhmam

e NS Moh.
:::dé-muwmml Af-. M&M f

(c) Date/Vearof Birth......... Y/ . T embom .
(d) Nationality....... {N ) o 7/3‘
(©) Address....... & \Cf dCP bvﬂ‘ fo- /V/M

% mmmmbﬂmémmumé a‘dmcl--. ﬂd-hw._

(Anach separate sheet, if necessary) : L(*KMWU

Reasons for delay in mpot;ing by the Complainant/Informant

8. Particulars of propertics stolen/involved (Attach separate sheet, if required)

9. Tahlviuo!’propu‘liesnolen/'nvolved
10. Inguestreport/U.D. : Case No., ifany. .

I mc“(“”.&‘mﬂwﬂl.lfmtpuﬁ) r ‘ M/ﬁ’f*\_} .............
— . . ‘ &
Gt J";:,a%m/ SR
w/vﬂ.

cundm?ﬂuhvmw dludd.

0. Y

mwr.s ..............................................
sdmitied 1 be correctly recorded snd & copy

31



CL

Ofice of the Mannger, SSI Colliery
Shivdangs, PO- Ninghn, Pln- 713370
pist- Paschim Burdwan (\WVD)

wrerfrega frfwes:
Eastern Coalfields leifed;
(wiYer $Rear @Y 0B argaatt)*
(A Subsldlary o Coal India Limited)-
(e ®T U J9HA)
(A Govt. of |{'ld|l Undertaking)

el No: MGR/SSIFir2023/432

To,
The Officer In-Charge
Sripur I/C

Sub: FIR

Dear Sir,

Dated: 17" Oct 2023

~

With duc respect 1 beg 1o state you that On 17-10-2023 at about 09.00 Hrs some
unknown Villagers of the surrounding Area of the SSI OCP gather in the South-East
comer of the Mine, where in OB Particles has been dumped., they trespassed into the
area illegally and forcefully o collcct Coal from dumped particles. Suddenly at about
10.00 Hrs stone chunk slided from the upper area, resulting grievous injury to one minor
boy who succumbed (o his injury at Asansol, District Hospital.

I, therefore request you 10 take appropriate legal action against the unknown
miscreant's who trespassed illegally and using force to stole Govt. Property.

*Mobile: 943479562 -
Manager Jgh"
SSIOCPy. ﬁﬂ*’-‘%@

t
{

“‘”4059 "53/
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Challan

To:- ST Abhijit Singhy Roy
of Sripur I/C under Jamuria p.§
Paschim Bardhaman

From:-1/C, Asansol (S)P S, ADPC.

Ref:-Asansol (S) P S U D Case No 549/23 dated 17.10.23 arising out of Jamuria PS Case No 472/23
dated 18.10.23 u/s 447/379/511/304A [PC
Sir,

In sending here with the SCD containing page no 01 to along with all relevant papers as
follows in c/w the case.

Copy of 1) Original P.M Report vide P.M no 1006/23 dated 17.10

2023, 2) Copy of inquest report, 3)
copy of dead body challan, 4) Xerox copy of complaint. Please re

ceive the same.

Kindly acknowledge the receipt.

Yours faithfu
B67- Pt

(ASI Monojit Paul )
Asansol South P.P
Dated 04.11.23

i i L T T T St W N g

1) Whether anyv 1oul nlav Belind This Asalin At s s s sia s e



aform No, §363
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OF 2023

CASFE ,I)MR\’ UNDER SECTION 172, Cr. P.C.
(PRI} ROM NO) 43 - Vide Rule 229)
Distryey-- Burdwan West

Dated: 17.10,23
ADH

First information No. UD Case Ny 549723

Name of Complainang:- Dr Sulckha Maji MO

Section:- X
_S Case Diary No:. |

tun T Duted: 17,10,
—Arrested and sent up.__| Arrested and released on Euf“L - [ At Targe
PO Asansol Dist. Ilmpil:l‘l}mlwc morgue.
DO On 17,1023 a | 1.1$ hs.
DR:-On 17,1023 o 12.55 hrs.
{ DD On 17.10.23 at 13,05 yrs
{ DA:-On 17 10.23 at 14.20 hirs |
_ R():- LSI Rupali Bandopadhyaya Das of Asansol (S)PS.
! " Partculns o2z AS| Monajit Pau of Asansol South P.P. it i e LR
5 -_rarticulars of l-‘-j!_&]gl_l)'___ This time received copy of complaint. The fact of the case in brief is that on 17.10.23 at
; [\0\. & Place Synops 12.55 hrs I/C Asansol South P.S received a written death information from the cmﬂplama"'
i hrs of of isof | Dr Sulekha Maji on duty MO of Asansol District Hospital, under P.S Asansol (S) to the
1 _entry. | entry, entry. | effect that on 17.10.23 at 1115 am one male person namely Sudip Tudu s/o- Mangal Tudu
i 1 Asl. | Gistof | age- 14 yrs of Upar Joba, P.O- Bogra, P.S- Jamuria, Dist- Paschim Bardhaman had been
s 1255 1 (9 FIR, | brought to Asansol District Hospital ER by one Ashis Murmu s/0- Suroj Murmu Of Do
' PS | tookup | received as brought dead vide S no 375. On the basis of written complaint I/C Asansol South
; investiga | P S started the above Ref UD case and endorsed to me to investigate the case. Accordingly, |
t tion & | ASI Monojit Paul of Asansol South P. P have taken up its investigation.
Departur | This time | along with C/2159 Sailesh Kumar Mishra of Asansol (S) P.S 1o investigate the
e case,
! Il Morg |Arraived | Arrived at Asansol Dist. Hospital police Morgue and found the dead body of deceased Sudip
13.05 | ue To hold | Tudu s/o- Mangal Tudu age- 13 yrs of Upar Joba, P.O- Bogra, P.S- Jamuria. Dist- Paschim
' ADH | inquest | Bardhaman being identified by Som Tudu uncle of deceased, and prepared Surothal report
: and dead body challan over the dead body of deceased Sudip Tudu in presence and
identification of close relatives of deceased showing proper honors and regard. The dead body
of deceased is found lying on its back inside the morgue head towards East and leg towards
West, medium built, height 4°7” (approx), swarthy complexion, eyes slightly open, mouth
closed, black small hair. Left femour bone fracture, Graze abrasion at right abdominal wall.
Wearing apparels Red colour full vast & black/white coloured half pant.
1 Do send
14:55 dead | After prepared inquest report forwarded the dead body of deceased Sudip Tudu along with all
body for | connected papers through C/2159 Sailesh Kumar Mishra of Asansol (S) PS to the
PM | Superintendent of Asansol District Hospital, for holding P.M examination 10 ascertain the
examinat | actual cause of death of deceased. The M.O holding P.M examination. After P.M examination
ion. | the dead body handed over to one  Som Tudu uncle of deceased .
& left | LeftforP.S,
v Asl | Return | Return to P.S and send a message through Email to I/C Jamuria P.§ requesting to inform on
16.45 | (S)PS | & send | the following points about the incident:-
' E-mail 1) Whether any foul play behind the death of the deceased Sudip Tudu .
message 2) Whether any specific case has been started at your P S or not.
3) Brief fact of the case.
4) Any other points in the interest of investigation of the case.
Closed the dairy pending investigation of the case.
ubmi
¢ 423" A;T.(ASI; 'i '2/7)
; onojit Pau
Certifled Il Asansol South P.p
Officler-In'Cha 9,') Dated 17.10.23
Jamurik Police Station
Diat.- (W.B.)
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__Particulars of Enquiry
No. & | Place | Synop |

hrsof |

1ce Station:- Asansol South
First information No. UD Case No 34001

r’/ ’-_‘ 2’
Aorm No. $363 OF 2023

CANE 'l)l.-\R\' UNDER SECTION 172, Cr. P.C.
(PRBY ROM NO. 41 - Vide Rule 229)
District - Paschim Durdwan

h A ) Dated: 17102 Section:- X
§l?ﬂ' nf( omplainant:- Dr Sulehha Maj MLO ADH o
S Case Diary No:- 11 Dated: 04 11 21
_Aurested ﬂ‘df'g_‘“él‘ ] ’\’““_E}{;j";i'-_\:‘:\_‘?\—\;‘\l onbail l At large

. In this case CDNo | dated 17.10.23 has duly been submitted by me
BE_ | 1engaged in investigation of pending cases and other misc enquiry, hence break.

of sis of

‘: _cntry. | entry. | entry. | Resumed imy estigation of the case and collected the P M report vide P.M examination

1
1015
i
‘ 1
1245
3
z 1
©13.05

4
*

Asl. | RT& | No 100623 dated 17.10.2023 in favour of deceased Sudip Tudu vo- Mangal Tudu age-

Q) To |13 yrs of Upar Joba, P.O- Bogra, P.S- Jamuria, Dist- Paschim Bardhaman from Asansol
PS | collect | District Hospital. 1 perused the P M report carefully and appear that the Autopsy
PM | Surgeon opined as follows:- “Death was due to the effects of injuries sustained as
report | described above. Antemortem in nature.” Sd/- Dr Suvajit Ray. M O FSM({autopsy
surgeon). Asansol District Hospital. Dated 17.10.23.

Do | Receiv | Received requisition from SI' Abhijit Singha Roy of Sripur UC under Jamuria P.S and
ed. | appear that over this incident started Jamuria PS Case No 472723 dated 18.10.23 u's
Requisi | 447/379/511/304A IPC and requesting to supply the documents relating to this case.
tion &
made | Accordingly I handed over all the relevant documents i.e 1) Original P.M Report vide
over | P.M no 1006/23 dated 17.10.2023, 2) Copy of inquest report, 3) copy of dead body
the C D| challan, 4) Xerox copy of complaint. 5) SCD I &II handed over to SI Abhijit Singha
Roy of Sripur I/C under Jamuric P.S ADPC.

Do | Closing| Closed the dairy pending investization of the case by the next 10 SI Abhijit Singha
Roy of Sripur I’C under Jamuriz .S, ADPC.

Submi
ASS- Mongtd VB .
(ASI N jit Paul )
Asansol South PP
Dated 04.1123

" ot vl
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- - .
/ Govt. of West Bengan— ~ ¢
Office of the Superintendent, é
Asansol District Hospital, Asansol Health District |
' S.B. Gorai Road, P.O. & P.S. - Asansol (S), PIN - 713301 -
Ph. No. : 0341 - 2304040, E-mall : asansolsdh@gmail.com i
To o— )
<The O/C, Asansol South P.S. //g\‘\‘\j“”{lr » Brought Dead $1.”No.]1 (09 7 9
" 7 o ~ LA
Information o a se -
'Sir. ik v u% #"% | 4 / {,
) W\ ¢ N *
One Person 3\ -..‘f /
B s ncrivinins \D.LLL? ./..[ ............ I...LL.;..[.I.L‘.:«..’.".EE.;.: ............................................................. ‘
w e i ! Y 3 ’: . P
sio, Dio, Wio ..... [Nl angad.... R A PR vo (e Sex ../ ]zl
\ g P!
Resident of Vill, ......... LLP[)Jr/.M». P.O. ...!...).é..éf..l.ﬁ. ...............................
PS. ... .’.ﬂ.i.).).L..L‘?..f..(..(-.i.......... Dist. ...}.. A4 LA 0L T O L PRSI
has been BROUGHT DEAD to emergency room of DISTRICT HOSPITAL, ASANSOL
- - .‘) ..}
i ”’5/%/?3 ...................................... O 1osord { {/fu’j’\.z ...................................
0 o LA OO P i 10, D10, WO ..ot X e A LA L1l
W e ORI R T S A
T Ve e ot 23 R A S e o e e 8
T i 1
Mobile No. QF]?5$35‘?.’2 ....................................................................................... .
L T 5 AR GO0 oty oemind W L RN W L e

Thanking you, é’@,

N
W N Y PO e

EMO (on duty)
Asansol District Hospital
Asansol Health District
’ 3
'
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3324 1550 0995
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o iy Urigue Identification Authority of india
Address:
it Saratan Tudy Upor joba. Jamuria M
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REF. ASANSOL SOUTH P.S U/D CASE NO.I{?-J-’-L. RIS i Wﬂ
INATION

CHALLAN FOR USE WHEN A DEAD BODY IS SENT FOR EXA
(P R B FORM NO. - 54 VIDE RULE - 252)

v o

Ry Dottt W b i %amr a | Marks On The
\ ched & Distance eans ( } ! identifying farks U0
Residence ey ogss (0 oo o Despatch Police Offcer Boty |
Postmortem Q —
{ | w
i s By Dom \% é As per
P Inquest
1 l -~ | ?; O o Q
' o~ .9 o
{ ™ D ~
| D ~ oy
-~ e
N - SN
-
g i Forwarded|the dead body of the deceased
< 3 -
\

the Superintendent Asansol Qistrict Hospitalifor hoiding M Examination

-t

SUDLP Toby. [78) Hunde .

Vya' ﬂMﬂ 7-0000

to ascerta the actual cause pf death The Eieat 8oy of the deceased

At Asansol Dist Hospital Police Morgue

may kindly iw preserve as p& Govt. rules / handed over 0

| Loecosd Chnele. (ﬁm Tonde .

-

Male - / Syers.
Viay

& l atten f’ M [ KAMMNANON & Ovey
i i

‘ ’ SUBMITTED v

#Z-'m oo e o

/%nfos,
SUE) Slaile@he tr piiohna Tig -
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~,V68"98ﬁ0l1 RGPOH Under Section 174 CRPC  _\ Q

- (3

“(M S')""( U‘U‘O‘. Dist  Asansol Durgapur Police Commissionerate

ase / UD Case No § 4,/}9 Date /y/,,/, 3.

Under Section ’V‘ ’J”

Case reported on /'/‘” : o 1258,

Investigation commenced on /%/’2, at /3 ‘08’ Hre

Investigation Closed on /#’0/' 3. /4 '10 : P

Deceased dentified by “Mb &m’ 1/ —y ¥, W .
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MORTEM REPORT
STATION
un.c

POST
(PR B From No 55-Vide Rule 284)
PMR No. 1006/23, dated: 17.10.2023 Ref ASANSOL [5) PS

Noame of tonstable by Date & hour of

Whenge
broogm whom beought Rnames of | ‘ |
Mrryal ot A
village & Thana | relatives accompanying | Dispate h s ERANENA
| fead hon 1 oM
SUOW UL Brought dead 08 t
WO Nangel e 17 00 2020 st " SRLFL
1 bymar Mate M /2150 Shatlesh ke FAPR 10R Y
11 1% AM | at ,
tpar foba tmants M Mishra H ad 02 5% P
Y Posdem W No 7% 150 VY | i
_. AWM Asansol () PS W T 194 7 A
Length- 4'7 w39 kg NB - Observed the state of afl the orgaes B
: 4 '
1 ~ Condithon of subject - StoW emaciated | 2~ Wounds - position, size, chatacter i

1 - Brunes

Bom x bem present oes right inguinal region
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ADH, ASANSOL
ase No, 549/23 dated: 17 10.2023

o whem idantibe.
Information furrished by police By o 1
’ matuyre the MedER
amicer
T L7119 Sraimh
L )
Lneie

ASPER
NOLEST REPORT

e Ty

eMen 1 dam ase of gty @& lound writs ettty

position, sire and fatur s A - Maary nf higature Hn Aeck
S tion wtr

of posteriarn abdomnal mall

theye acic wratl

| decomposed et |
One male dead body, average built, swarthy | i) Graze abrasion of size
complexion. wearing red colored Tull vest & i W On cut, diffuse extravasation of blaod of site 1Bcm # 10Em presant cuet Anternr :
{ 3
black white colored half R | alang the midline i
developed ;.m the up:::‘ ' m“:or":'mm: | ) Comminuted fracture present over jeft fermur bone at places with diffuse entryyasaton of leod
ye ; " $ ann i
developed over the lower limb post | over the surrounding tissue
: mortem staining fixed over the dependent [ T s o
- part of the back except the places of contact | WISy oy M g
i ﬂamnmq ﬂ/t_} Pf"“ dilated & fixed SRRl sl
1 - Scatp skull and Vertebrae e ebrane T3 - Brain &Spinal Cord ~ [The spinal canal need not be swamined uniess
gg - - ] " _any indication of disease of injufy &XISE: } .
EYENE NS i = - b
i z Scalp: Pale Pale | Brain - Pale.
’ Skull & vertebra - Intact. ! spinal cord = Healthy A
= } %
%
—s WRERE e SRS, EENRMINS: ASSRRIIRICEE o -~ P TSP § " T ves
_jl= Walls, ribs & 1 2. - Pleurae 3. - larynx T Right lung. 'l' Left lung. i Pericardium. Heart ieses %
> Caril .
= 5 Ak AT S atrchen | RS v
o | | i
= |
= Walls - As described. | Mucus mem.- Both lungs pale. \ pale. Pale Paie
= | Ribs& cartilage - i Pale pale. . ;
= lwvia—lls ) ‘ © 2. peritoneum. 5t 3.- Mouth, Pharynx & iR e Slnnixh & iigzoments 5.- Small intesting & | 6.-Large intestine
. | esophagus. its contents ! &its contents
- — N I =l e
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